THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 29TH FEBRUARY, 2024

Disposal of cases Pendency of Cases

Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5

Name of P g Month Month end of the month years old years old at the end of

the State. the month

Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total

ASSAM 102677 | 347277 | 449954 4949 23459 28408 4154 13062 17216 103472 | 357674 | 461146 460 1394 1854 17586 48376 65962
NAGALAND 1337 2625 3962 173 269 442 161 301 462 1349 2593 3942 02 25 27 383 839 1222
MIZORAM 3089 3286 6375 697 763 1460 607 849 1456 3179 3200 6379 18 18 36 407 391 798
AggxgggaL 2522 14039 16561 210 407 617 187 360 547 2545 14086 16631 17 33 50 182 4132 4314




